Disinvestment of CIL

2457, SHRIR.C. SINGH:
SHRI SYED AZEEZ PASHA:
SHRI TARIQ ANVWAR:
Will the Minister of COAL be pleazed to state:

(a)  whether Government has & proposal under cansideration to disinvest Governments

equity inthe Coal India Ltd. (CIL). a navaratna public sector company;
(b)  ifso, the details thereof and the reasans therefor;

(c)  whether it is a fact that all the Central Trade Unions in the coal sector have opposed this
move and they are on an agitation against the disinvestments of this profit making public sector

company ; and
(d)  ifso, the details thereaf end Governments reaction thereta?

THE MINISTER OF STATE OF THE MINISTRY OF COAL (SHRI SHRIPRAKASH JAISWAL): (a)
and () Yes, Sir. While conferring Navratna status to Ceal India Ltd. {CIL} in Octaber, 2008, the
Gowvt. had asked CIL to get listed within 3 years from the date of conferring of the =aid status.
Goverrment proposes to make a Public Offer for sale of 10%%6 equity of CIL out of the Govt’s halding

of 100%% through the process of book building.

() and () The Central Trade Unicns in the Coal Sector have oppeosed this mave and they had
submitted an agitational programme against the disinvestment. Discussions were held with the Trade

Unions to resolve the issue.
Shortage of Wagons for Coal Production
2458 SHRI T.K. BANGARAJAN: Will the Minister of COAL be pleased to state:

(a)  whether the Coal India Ltd. (CIL) was asked to increase its production from 404 mt. in

2008-09 to 435 mt. in 2009-10;

(b)  whether CIL has been forced to curtall the production to 428 mt. because of wagon

shortage;

() if 0, the details thereof including the pasition of rake availability vis-a-vig the demand of

ClL; and

(d)  ifnot, the reascns therefare?
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